.

)

77 Written Answers

(%) @ 1@ & ghfems wX
3 fog @v FW P T @ §
fswfesr & @& v TAl S qA

fe/Rlt § 9§ 9@ ?

fadm darea § Tew AL (St Qo
Qo W) : () & () : faqe g
TFF &7 T @l & HR UFT 1T g7 73T
F {9 T@ & Oy

Rules and regulations regarding Central
registered of Homoeopathy

2924, SHRI J. S. PATIL: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether  Government have tezken
any decision about the rules and regula-
tions as preparcd and submitted by the
Central Council of Homocopathy, New
Delhi, to the Government on 27 January.
1982, under which the Central Rigister of
Homoeopathy maintained; and

(b) if not, what are the specific
reacong for the delay in arriving at a
decision in thig regard and when the
same is likely (o be taken?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) The Homoeopathy
Central Counci]  (Registration) Regula-
tions, 1982 have already been approved
by the Government.

(b) Doeg not arise.

feedl & vviﬂniiﬁgy«m wafu

&1 XA d fear strn

1925, Y ﬁ.’g mrﬁ.mq
ﬁtw&!‘w t-'m;? W ag F
N Fw W fF

(ﬂs)mﬁwﬂtﬁtwm
¥ emifge) ¥ qEé Wik FaR,
1978 # wvRt atwt # arn'q#
Tw N o

ASVINA 30, 1904 (SAKA)

Written Answers 78

(/) afx &, 3§ wafy
%fatzﬁ%maaa!ﬁmsrfﬁﬂ

(7) am sfEw sww 3w
@R @EeT J4T  A9AT - FAARY
9 Y gt W@ 7 A a9 §
Fq HAM § G IqT FOPEAEA
FTH W AW R T, AR

(w) afg & &t 39 TT §FER

T gt Ao g 27
Trey AT wfwre sewiwn war
(N & waETww) ¢ (%) 7R (@)

fzeely ¥ Fft A7F0 T=ELT qIFAT
F mifRet § 4Tt 1978
ZTAME W &7 91 | [old BIANHEE)
Fi OITRG OAET ADTEAA A
TAY F I ZTUT T A AT 4T
a IwwE FE AT @R
fagr= o 39 "wEg & 3T w1 O
I FEi @ar wEr o 91 |

("-.') S, g

(%) aglqug aza &1 faar o
T & P geaT & waly w sy
T

7, qaq w21 & fagia 9 farias
FT fem S giEE wrEw

FEG FCHL SEF AFT FAAQ

“‘ag(.ms Requiring Replacement . .-

. .2927. SHRI A. K.. ROY. Will the
Minister of RAILWAYS be pleased to
state, the total number of wagons with the
Railways at present and the number re-
qumng replacement per year?

THE DEPUTY MINISTER IN THEB
MINISTRY OF' RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFATRS (SHRI MALLF
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KARJUN): The total number of wagous
¢in terms of 4 wheelers) (BG & MG)
swned by the Railways as on 31-3-82 was
5,38,474. The number of wagons re-
qQuiring replacemnt per year depends on
the arisings of uaserviceable wagons on
age basis.

Uilwarian for natlonal Iibrary, Calcutta

2928. DR. A. U, AZMI: Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state:

(a) whether it is a fact that there has
been no regular Librarian in the India
National Library, Calcutta since 1977 as
a result of which the management of the
Library is in a mess and instead of
appointing a suitably qualified Librarian,
an Under Secretary from the Education
Ministry was appointed as the Chief of
the Library;

(b) whether Government have failed
0 lay down any clear policy defining the
scope, functiong and objectives of the
Library; and

(c) if so, reasons thereof together with
action taken to revamp the prestigious
National Library, Calcutta?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
The post of Librarian in the National
Library, Calcutta has been lying vacant
for some time, even though cfforts have
been made to fill un the vacancy through
the Union Public Service Commission.
The Commission hag now again adver-
tisod the post and the last date for sub-
mission of applications was 18th October,
1982. Meanwhile adequate arrangements
have been ensured for the 2aormal
managements of the Library and for
maintenance of Library Services to the
geaders and scholars

(b) No, Sir. The scope, functions and
odbjectives of the National Library.
Calcutta are well defined since iong.

(c) Doss not arise.

OCTOBER 22, 1982
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Delhi University ang College Karamchari
Union Members Lathicharged

2929, SHRI RAJNATH
SHASTRI:
DR. A. U. AZMI:
Will the Minister of EDUCATION
AND CULTURE be pleased to state:

SONKAR

(a) whether it ig a fact that membters
of Delhi Univergity and College Karam-
chari Union were lathicharged on 2
October, 1982 while offering Jharana
outside the Vice-Chancellor’s Office de-
manding implementation of the agree-
ment reached between the DUCKU and
the University authorities; and

(b) if so, reasons thereof?

THE MINISTER OF STATE IN 'l|HE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
and (b). Thz Union had Jaunched an
agitation from September 6, 1982 (0 press
the immediate impiementation of the
agreement entered into between thcm
and the University in January-February,
1982, The University had alrcady initiat-
ed necessary steps to implement the
agreement, ¢ome provisions of which re-
quired the approval of the University
Grants Commission and the Government
Though the Uni-

versity had apprised the Union of the

for implementation.

steps taken by it, the Karamcharis resort-
ed to the agitation and tried to disrupt (he
Supplementary Examinations that were in
progress.  In order o ensure that the
arrangements for the Examinations were
not disrupted, the University sought the
assistance of Police, On October 2,
1982 when some officials of the University
entered the Examination Branch, some
employees gathercd outside and tried to
force their way into the Examination
Branch, This led to a clash between the
Police guarding the entrance and the
employees, following which some em-
ployees were taken into custody.





